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Union of India - through;

Shri Rishpal Singh
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8-8, South Block
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ORDER (Oral)

Shri V.K.Rao, learned counsel L- yh.' applicant

states that the order of the Tribunal has since been

cotnplied with and therefores the applicant does not want to

press the application. In view of this statement, the OA is

dismissed as not pressed. Notice issued is hereby

discharged. There 'shall be no order as to costs, I

. ...

(K.MUTHUKUMAR) (S,C.MATHUR)
MEMBER(A) CHAIRMAN
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